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आदेश /O R D E R 

Per Sonjoy Sarma, JM :  

      The present appeal has been preferred by the assessee against the  

order dated  08-03-2019 passed by the of ld. Commissioner of Income-tax 

(Appeals), [in short, the ld. CIT(A)], Guwahati-2, Guwahati  which in turn 

arises out of assessment order passed u/s. 143(3) of the Income-tax Act, 
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1961 ( in short, the ‘Act’) by DCIT, Cir-3, Guwhati on  20/03/2015 for the 

A.Y 2012-13.  

2.   At the time of hearing before us the Ld. Authorised Representative ( 

in short, the Ld.AR)  requested the Bench that the assessee is not 

interested in pursuing the appeal for the reason that there is no tax 

implication involved. Accordingly, the Ld. AR moved an application  for 

withdrawal of appeal to which Ld. Departmental Representative ( in short, 

the Ld. DR) did not raise any objection. Accordingly, the appeal of the 

assessee is dismissed as withdrawn.  

3.     In the result, the appeal of the assessee is dismissed  

     The order pronounced in the open Court on 23 -06-2022 

             Sd/-                                                                         Sd/-            

     (RAJESH KUMAR)                                           (SANJOY SARMA)                                                              
ACCOUNTANT MEMBER                                  JUDICIAL MEMBER 
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